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any representation from the Sahu Jain Group 
for the lease of mines in Madhya Pradesh ;

(b) if so, the main features thereof ;
and

(c) the decision taken thereon ?

THE MINISTER O F STATE IN THE 
MINISTRY O F STEEL AND MINES (SHRI 
SHAHNAW AZ KHAN) : (a) No, Sir.

(b) and (c). Do not aiisc.
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Facilities to Families of Officers of Indian 
Embassy in Peking

2751. SHRI M. S. SIVASWAMY : 
Will the Minister of EXTERNAL AFFAIRS 
be pleased to refer to the reply given to 
Un&tarred Question No. 82 on the 14th 
November, 1967 and state :

(a) whether the officers thereafter posted 
to  Peking and who proceeded to Peking leav­
ing their families behind in Delhi in Govern­
ment accommodation were given notices to 
vacate their accommodation ; and
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(b) if so, what action was taken by 
Government to protect the well-being o f the 
families o f those who proceeded to Peking ?

THE DEPUTY M INISTER IN THE 
MINISTRY OF LXTERNAL A FFA IRS 
(SH RI SURENDRA PAL SINGH) . (a) and
(b) The information is being collected and 
wilt be laid on the Table of the House 
shortly.
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